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Title: Papers laid on the table House by Members/Ministers

HON. SPEAKER: The House will now take up Papers to be laid on the Table of the House.

THE MINISTER OF STATE OF THE MINISTRY OF LABOUR AND EMPLOYMENT (SHRI BANDARU DATTATREYA): Madam, I beg to lay on the Table a
copy each of the following Notifications (Hindi and English versions) under sub-section (2) of Section 7 of the Employees' Provident Fund and
Miscellaneous Provisions Act, 1952:-

(1) The Employees' Pension (Third Amendment) Scheme, 2016 published in Notification No. G.S.R. 533(E) in Gazette of India dated 19th
May, 2016.

(2) The Employees' Pension (Fourth Amendment) Scheme, 2016 published in Notification No. G.S.R. 603(E) in Gazette of India dated 16t
June, 2016.

(3) The Employees' Pension (Fifth Amendment) Scheme, 2016 published in Netification No. G.S.R. 657(E) in Gazette of India dated 15t July,
2016.

[Placed in Library, See No. LT 4909/16/16]

THE MINISTER OF STATE OF THE MINISTRY OF PETROLEUM AND NATURAL GAS (SHRI DHARMENDRA PRADHAN): Madam, I beg to lay on the
Table:-

(1) A copy each of the following papers (Hindi and English versions) under sub-
section (1) of Section 619A of the Companies Act, 1956:-
(i Statement regarding Review by the Government of the working
of the Biecco Lawrie Limited, Kolkata, for the year 2014-2015.
(i) Annual Report of the Biecco Lawrie Limited, Kolkata, for the
year 2014-2015, alongwith Audited Accounts and comments of
the Comptroller and Auditor General thereon.
(2)  Statement (Hindi and English versions) showing reasons for delay in laying
the papers mentioned at (1) above.

[Placed in Library, See No. LT 4910/16/16]

(3) A copy each of the following Notifications (Hindi and English versions) under sub-section (1) of Section 15 of the Oil Industry (Development) Act,
1974:-

(i) S.0.1259(E) published in Gazette of India dated 30th March, 2016, specifying that the rate of duty of excise in respect of crude oil, an
item specified in the Schedule to the Oil Industry (Development) Act, 1974, shall be at the rate of 20 % ad-valorem.

(i) S.0.1260(E) published in Gazette of India dated 30t" March, 2016, rescinding Notification No. 5.0.868(E), dated 19t April, 2012.
[Placed in Library, See No. LT 4911/16/16]

(4) A copy each of the following Notifications (Hindi and English versions) under Section 62 of the Petroleum and Natural Gas Regulatory Board Act,
2006:-

(i) The Petroleum and Natural Gas Regulatory Board (Authorising Entities to Lay, Build, Operate or Expand Petroleum and Petroleum

Products Pipelines) Amendment Regulations, 2016 published in Notification No. F. No. VKS/DB/03/PPL in Gazette of India dated 30"
March, 2016.

(iiy The Petroleum and Natural Gas Regulatory Board (Authorising Entities to Lay, Build, Operate or Expand City or Local Natural Gas
Distribution Networks) Amendment Regulations, 2016 published in Notification No. F. No. VKS/DB.03/CGD in Gazette of India dated

30th March, 2016.

[Placed in Library, See No. LT 4912/16/16]

(5) A copy of the Petroleum and Natural Gas (Amendment) Rules, 2014 (Hindi and English versions) published in Notification No. G.S.R. 874(E) in
Gazette of India dated 6™ December, 2014 under Section 10 of the Oilfields (Regulation and Development) Act, 1948.

[Placed in Library, See No. LT 4913/16/16]



THE MINISTER OF STATE OF THE MINISTRY OF COMMERCE AND INDUSTRY (SHRIMATI NIRMALA SITHARAMAN): Madam, I, on behalf of Shri
Piyush Goyal, beg to lay on the Table a copy each of the following Notifications (Hindi and English versions) under sub-section (1) of Section 28 of
the Mines and Minerals (Development and Regulation) Act, 1957:-

(1) The Minerals (Transfer of Mining Lease Granted Otherwise than through Auction for Captive Purpose) Rules, 2016 published in
Notification No. G.S.R. 560(E) in Gazette of India dated 30th May, 2016.

(2) G.S.R.578(E) published in Gazette of India dated 7th June, 2016 netifying the Central Mine Planning and Design Institute Limited for the
purposes of the Second proviso to sub-section (1) of Section 4 of the Mines and Minerals (Development and Regulation) Act, 1957.

[Placed in Library, See No. LT 4914/16/16]

THE MINISTER OF STATE OF THE MINISTRY OF COMMERCE AND INDUSTRY (SHRIMATI NIRMALA SITHARAMAN): Madam, I beg to lay on the
Table copy each of the following Notifications (Hindi and English versions) under sub-section (2) of Section 28A of the Boilers Act, 1923:-

(1) The Boiler Attendants' (Amendment) Rules, 2016 published in Notification No. G.S.R. 528(E) in Gazette of India dated 18th May, 2016.

(2) The Boiler Operation Engineers' (Amendment) Rules, 2016 published in Notification No. G.S.R. 529(E) in Gazette of India dated 18t

May, 2016.

[Placed in Library, See No. LT 4915/16/16]

THE MINISTER OF STATE OF THE MINISTRY OF CULTURE AND MINISTER OF STATE OF THE MINISTRY OF TOURISM (DR. MAHESH SHARMA):
Sir, I beg to lay on the Table:-

(1)

(2

(3

4

©)

(6)

#itota FATrol R sigrert 3 5w s (off 3%eg grerer) : adleen, # BroiferBaa ug 2 yea uz zuEm § -

(1) (vaw) otgreret aret siaor, or$ f&echt b ad 2014-2015 a5 m{ﬁfi:ﬂm gferdigor 5t was gfer (fGodt aem sE)ft Zizasaur),

()

(i)

A copy of the Annual Report (Hindi and English versions) of the
Indira Gandhi Rashtriya Manav Sangrahalaya, Bhopal, for the year
2014-2015, alongwith Audited Accounts.

A copy of the Review (Hindi and English versions) by the
Government of the working of the Indira Gandhi Rashtriya Manav
Sangrahalaya, Bhopal, for the year 2014-2015.

Statement (Hindi and English versions) showing reasons for delay in
laying the papers mentioned at (1) above.

()

(if)

[Placed in Library, See No. LT 4916/16/16]

A copy of the Annual Report (Hindi and English versions) of the
Asiatic Society, Kolkata, for the year 2014-2015, alongwith Audited
Accounts.

A copy of the Review (Hindi and English versions) by the
Government of the working of the Asiatic Society, Kolkata, for the
year 2014-2015.

Statement (Hindi and English versions) showing reasons for delay in
laying the papers mentioned at (3) above.

(M

(i)

[Placed in Library, See No. LT 4917/16/16]

A copy of the Annual Report (Hindi and English versions) of the
Central Institute of Himalayan Culture Studies, Dahung, for the year
2014-2015, alongwith Audited Accounts.

A copy of the Review (Hindi and English versions) by the Government
of the working of the Central Institute of Himalayan Culture Studies,
Dahung, for the year 2014-2015.

Statement (Hindi and English versions) showing reasons for delay in laying
the papers mentioned at (5) above.

[Placed in Library, See No. LT 4918/16/16]



(@) orererer arer sraor, orf el & ad 2014-2015 asa]{ﬁii:ﬂ'ds Szl ) vas yfer (Bodt aen sp)sh sizasaur) aen o1 w2 Aamadisn yfrager
(fter) crorerer aret sidol, orf f&ecll & ad 2014-2015 & @Rl & Fewr g wwiien & aiy 3 faeu (Redt aen sPjpl dwma),

(2) 3wes (1) 3 Rl uq} B AT Teer T2 W 3 FU Rewwa A BT FoIfdt

arent feevr (Boct aen sEEh swmar))

[Placed in Library, See No. LT 4919/16/16]

(3) (up) Rer e Bian uRAue (FAKT aafias B sk, ueor B ad 2013-2014 & aRARuw yRrcer 6 v i (Bodt aer sl sz der
cramuifara oy

(@) Rer ancafis Rign uAus (IR el Rign afirrern), weon 3 ad 2013-2014 ¥ wrlazor 6t 2w g wtten 3 ai 3 Raor (Fodt e sivjh sizaon),
(4) 3uls (3) 3 sfeafiaa udl o) T uce w2 Yol i gu fewa & wror galfal
arent Revr (Bedt aen aPsh sizasaur),

[Placed in Library, See No. LT 4920/16/16]

(5) (uew) dzer aifden smacn s, fige b ad 2013-2014 ¥ apARuw yfrger 6t vas yfer (Rod aen aidjslt sizasaur) eren i A,
() et aifden Iwma=n 2MAsd, R B af 2013-2014 d wriwvr 6 wown grr weften B ay 3 Razr (Red er Pl swas),

(6) suder (5) 3 sfeerfae ucft @t st ueer uz 3x01 3 gu Rera B o gefar

arent Riezor (R e sl 2izaveur)

[Placed in Library, See No. LT 4921/16/16)

(7) (wp) smxis vpboiel Qokae @i, vidt B ad 2013-2014 ¥ arARuw yRdse 6 v yfer (Redt aen sl i) aen Az A,
() smxis vaRbea giae e, Jid & aAomr 2013-2014 & wrlaaur &t wwr gt aflen A ay i R (Rodt aen svjph svaa),
(8) 3uefer (7) i sfearfiae e @t 29 ucer u2 36! 3 gu fewa B e galor
arent fesur (Rodl aen sBER sizasa),
[Placed in Library, See No. LT 4922/16/16]
s Jieera 3 s i (off RAur 2a wwr) @ wAGan, A Broreia u G va-uw yfer (Red e sl i) A ueer w2 X § i-
(1) ad 2016-17 ¥ fore waaandeer RIS sl saurT sigrerr B da gan
preiniEie

[Placed in Library, See No. LT 4923/16/16]

(2) ot 2016-17 & foro aier sowra foem Rifies e soura Fiqper b da gan
ST FITUeT,

[Placed in Library, See No. LT 4924/16/16]

(3) et 2016-17 & fore waerdteft Rifdes afie seur siquer O dia gam Jwersian
STl |

[Placed in Library, See No. LT 4925/16/16]
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